NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. 29/(MAH) /2016
CA No. 124/2016

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

NAME OF THE PARTIES: Mr. Ramesh S. Modi

V/s.
M/s. Modi Landscape Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 241/242 of the Companies Act, 2013.
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ORDER

Notice of Motion No.2/2016 & C.A. No, 124/2016 in C.P. No. 29/397-398/NCLT/
MB/MAH/2016

Ld. Counsel for both sides are present.

On the Application moved by the Respondent’s Counsel for inspection of
documents listed below seeking inspection from 1.4.2010 and copies thereof, for there
being no objection from the Petitioner Counsel, this Bench hereby directs the
Petitioner’s Counsel to provide inspection of documents since 1.4.2012 till date — (1)
Legers, (2) Vouchers & Bills, (3) Minutes Books of Board Meetings and General
Meetings, (4) Attendance Sheets of Board Meetings and Genera] Meetings, (5) All



It is further clarified that since the Counsel appeared on behalf of R2, R3 & R4
have agreed to have inspection of documents from 1** April, 2012, he is entitled for
inspection of documents from 1° April, 2012 only.

Accordingly, this Notice of Motion 2/2016 is hereby disposed of.

List this matter for hearing on 16t January, 2017.

sd/-
B.S.V. PRAKASH KUMAR
Member (Judicial)

sd/- .
Dated: 24.11.2016 V. NALLASENAPATHY

Member (Technical)
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